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(b) i f  so, the details thereofi ,

(c) whether it is a fact that foreign 
fishing vessels are frequently visiting 
the coasts o f  Andaman and Nicobar 
Islands and whether Government appre­
hend any ulterior motive behind i t ; 
and

(d) how many such vessels are con­
fiscated during the last three years 
and action taken thereon ?

T H E  M IN IS T E R  O F  H O M E  
A F F A IR S  (SH R I C H A R A N  S IN G H ) :
(a) N o, Sir.

(b) Does not arise.

(c) A t times foreign fishing vessels 
are sighted in our territorial waters in 
Andaman and Nicobar Islands. These 
have been found to have entered our 
water m -stly  under distress without any 
ulterior motive.

(d) T w o  foreign fishing vessels have 
been captured ar.d confiscated during the 
last three years. An appeal agairst the 
confiscation ofone of these vesselsis pen ­
ding in the Calcutta High Court.

Creation o f Higher Posts in 
Doordarshan during Emergency

•76 1. SH R I R. L . P. V E R M A : W ill 
the M inister < f  IN F O R M A T IO N  A N D  
B R O A D C A S T IN G  be pleased t ' state:

(a) whether Several higher p^sts were 
created in D  or darshan during Emer­
gency;

(b) whether at the same time the claim 
o f  staff artistes cetcgi'ry f. r pr<'motio ns 
Was com pletely igncTcd on the pretext 
o f  new stru ctu re;

(c) whether Several higher pc sts. were 
created to absorb certain regular c ite- 
®orie.’'' o f  D  ordarshan; and

(d) i f  S'!, the full facts therei f.̂

T H E  M IN IS T E R  O F  IN F O R ­
M A T IO N  A N D  B R O A D C A S T IN G  
(SH R I L . K . A D V A N I) : (a) to (d). 
On separation o f tclevi.sion fr> m AIJ 
India Radio w ith effect fr> m is t 
A p ril, 1976, the D irectorate General 
o f  D  'ordarShan was set-up ns an in ­
dependent organisation. T h is neces­
sitated creation ‘ f  a number o f p \sts 
o f  different catego ries f' r the heatl- 
q u a ricr i’ office. Some p-StS were also 
created f  <r Central PurchaSc and St-reS 
O ffice, C ''m m ercial Service, vari us 
D io rd a rsh an  Kendras and for the S IT E  
continuity program m e.

There \vas no standard staffing pattern 
laid down for D crdarshan Kendras. 
T h e p sts sanctioned before and during 
the emergency were, therefi re, <̂ n ad hoc 
basis. T h e Staff Inspectii n U n it i f  
the M inistry o f  Finance has since for­
mulated a staffing pattern fc r the D; < r- 
darshan Kendras, which has been 
accepted by G> vernment and is in the 
process o f  implementation.

It is incorrect th.-̂ t the ch:im o f  staff 
;;rtistts f> r p r o m 'ti n w es c c m p ltc ly  
ignored. Ti'king n tc ' f  inadequate 
prf>m' tion prospccts, the S tjff  Inspection 
U n it has rcc mmendtd the intrcducti> n 
o f  sclectii n grades for areas which 
have little p r  m( tii n pn spccis. T h is  
w ill be taken into ci nsiderati' n when 
implementing the approved stiffing pat­
tern.

Broadcast o f Programme ‘Yuv 
Vani’ from A.I.R.

•  762. P R O F. P. G . M A V A L A N K A R : 
W ill the M inister o'f IN F O R M A T IO N  
A N D  B R O A D C A S T IN G  be pleased 
to state:

(r  ̂ w hether G  vcrrm ent evaluate perio- 
dic;illy the pr rt«mmes br̂  ; dca.‘ t I'n 
A .I .R . in ihv. ;,pcciul Jciii-s o f  pr< gram­
mes entitled ‘ ‘ Yuv Vani” ;

(b) if  so, h'*w and when; and

(c) the broad findings o f such an 
evaluation, and the changes and im­
provements effected as a result i>

t h e  M IN IS T E R  O F  IN F O R M A ­
T IO N  A l ^  B R O A D C A S T IN G  
(SH R I L . K . A D V A N I) : (a) Yes, Sir.

(b) T h e Audiencc Research U n it 
o f  A .I .R . conducts field .surveys to eva­
luate these t>nd ('ther programmes in 
accordancc w ith the pri'rities deter­
mined every year. There is no fixed 
peri d icity for csrrying out the:c.sur­
veys.

(c) A  statement is laid r n the T able 
o f  the House.

Statement

T h e broad findings ' f  the various 
studies conducted f ‘ r ‘Yuva V;;ni’ at 
different centres indicrted th rt:

(i) Th^ r̂e was g 'o d  listening to Y uva 
V an i programmes at different places 
w ith an average o f about 34%  
regular and frequent listening taken 
together.
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(ii) Y u va  Vani pr grammes have helped 
a large Section t 'f  youth in gaining 
additional knowledge and in knc.wing 
the views o f  other y  uth. On the

t other hand, their high expectations 
from  this pr gramme in trems o f  
education, training, vocatic'nal gu i­
dance and providing ?hem w ith  a 
suitable plsitfc.j-m f  r their partici­
pation and free expre'Sii n r f  views 
were fulfilled only to a lim ited ex- 
*ent.

(iii) Divergent views were expressed in
rcspcct I'f ‘entertainmeni.’ C' mp '- 
ncnt ‘ ' f  this p r  ■gramme. A t some
places like Ahm cdabad, Delhi ;ind 
Calcutta , maj. rity ( f  the Ustenirs 
f>'und these pr grammes t" be 
entertaining w'hile at plcces like 
M adras and Bins’ al re lesser pro­

P 'rtion of l i ' ’ en r'fou n d  i' s .

,'iv'! By and h rge , the listeners were in 
f'lv.iur o f c 'ntinuing the p r  gram ­
me.

A s regards changes and improve- 
m -nts effected in the programmes ns a 
result ' f  >he findings > f  the e\aluation, 
the findings do not call f  r any major 
chingc in the Y uva Vani programme. 
H iw ever, suggesti ns received fr('m time 
to time lire k e p t ’ in view, subject to 
h 'ir  feasib ility  when framing future 
programmes.

Shifting of OfiSces of Hindustan 
Paper Corporation of India

*763. SH R I G . M . B A N A T W A L IA : 
SH R I M U K H T IA R  S IN G H  

M A L I K :

W ill the M inister o f  IN D U S T R Y  
be pleased to state:

(a) whether the c ffices o f  the H in­
dustan Paper C  >rporati(m o f  India have 
been shifted from  D elhi to Calcutta;

(b) i f  so, the date ĉ n which the offices 
•were shifted m d reasons therefor;

(c) whether an assurance was given 
by the then M inister o f  Industry during 
the year 1974 and 1975 that the < ffices 
o f  the H industan Paper Ci rp 'ra tii n 
will nnt be shifted; and

(d) whether Governm ent propose to 
c  >nduct an inquiry into the circums^ 
tances under which the offices were 
sliifted ?

T H E  M IN IS T E R  O F  IN D U S T R Y  
(SH R I G E O R G E  F E R N A N D E S )
(a) T h e following divisions o f  the Hm-

dustan Paper Corprration have been 
shifted from  D elhi to C alcutta:

1. Prf ject Implementation & Engineering
D ivision

2. Purchase Divisic n

3. Sales Division
4. Finance and Accounts Divisic n.

(b) the shifting t< ok piece during the 
months c f  April to June, 1976. In aacor- 
dance w ith the general pi licy r f  G o ­
vernm ent, no new < ffice; < f  the Central 
Governm ent or Sem i-G ' vernment or- 
ganisatit ns (includirg public icctc r en­
terprises) were to be established in D elhi 
withf ut express apprc val i f  Government. 
Even at the initial Stage c f  setting up the 
Hindustan Paper C' rpt rstic n, Gf ver- 
ment had decided that while the C or- 
poratic n wc uld be in D elhi in its for­
mative Stages, the Head Office w ruld 
be m 'ved to an appr«'priate pl?ce ( ther 
than Delhi O'r its neighbourh c d) h ter. 
T he B; ard o f  Directors o f  the 
Hindustan Paper Corpt ration had exa­
mined the question o f a suitable locaticn 
for the Head quarters o f  the C  rpi ration 
in February, 1975- T he following fac­
tors were then taken into rccount:

(1) T he m ajor projects o f  the Corpora­
tion viz. the Nagaland Project and 
the N ow gong & Cachar Projects were 
being taken up in the North-Eastern 
Region.

(2) T h e im portant equipment and ma­
chinery manufacturers and a major 
part o f  the engineering industry 
on which the machinery m tnufac- 
turers and the Hindustan Paper 
C  rporation had to depend for ftb - 
rication o f structural work were also 
located in the Calcutta area.

(3) T h e marketing centre fi r the 
entire output c f  the Nowgong, 
Cachar and Nagaland Paper M ills 
would be from Calcutta and it was 
necessary to concentrate the sales 
activity in this area.

In view  o f the above, the Bf ard de­
cided in February i 975 that it  would be 
advantageous to shift the headquarters 
o f  the Hindustan Paper O 'rpt ration to 
Calcutta. The rea-mmendaiif n ( f  the 
Bv'prd o f Directors was considered by 
the G overn m en t which, after taking into 
account all the relevant factors including 
those listed above, decided thiit s< me o f 
the substantive divisions o f  the H .P.C . 
should be shifted to Calcutta. The 
Board o f Directors o f  the Corpi^ration 
would have to decide on the question 
o f  shifting the remaining Divisions also 
in due course.




